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YA T gdied gaie & fog ool fobar S =g ;
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YRT 39 B SUYRT (1) GRT UG faqd! 1 TART Hd gC, Tg IIN0I dxall © [ Iad Sga § faffde

3R 31F, 51 PR, I AT BT URT 39 Bt IUYRT (2) &b IR0 & TG GIT0T Felt
8 for 39 SRgET & I9ux ¥ UhRM R, S9d Sgd! | fafAfey yffy @it facedl & goa giax
TAfIH U Y B WHR H fAfgd g1 Sme |

SR

IS I & ¢geig ford & NH123(507) & fb. 1. 11.700 1 1%.18.40.500 & forQ i1 3t
ST qTelt WA Afgd Sryar w@a- g faavon

RTSY T ATH: IIRRES I Rrat &1 m: eI |
iU || gdeur | Y $TUPR y®r || yEr e || ywardly faes safeadl o am
e | H'n UPpla || &FAwd
@RTRW T)
L |l 2 | 3 L a4 | 5 | 6 |
AT BT AT Brerit |
[TTTd BT AT: TRaATS |
1 3265 WRPRI (RBRY)  |[oF1d 0.266([QSTRIGE INHR
3265
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117
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0.01

147
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WRBRT (RPR)

0.37

JRES TIHR
937

13

99

EENGEED

0.003

DHARM, e g, IR, TURIE /
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99

UGk

I faerR

14

1002

WRBRT (RPRI)

m—

0.084

JRES TIHR
1002

15

1003

WBHRT (RPRI)

m——

0.164

JRES TIHR
1003

16

1175

IRBRT (RPR)

CRREIRE

0.14

JTRGS TRDR
1175

17

1176

WBHRT (RPR)

m—

0.07

JRES TIHR
1176

18

1177

IRDHR] (ERDRY)

m—

0.103

JRES TIHR
1177

19

913

IRBR] (RPR)

CEREILG!

0.042

SIRES TRHR
913

20

919

IRBRT (RPR)

CEREILG!

0.126

IIRES TRHR
919

21

931

IRDHR] (ERDRY)

0.005

JRES TIHR
931

22

932

RPR (RBRY)

SION

0.058

IIRES TRHR
932

23

995

IRBR] (RPR)

—

0.386

IIRES TRHR
995

24

996

IRBRT (RPR)

CEREILG!

0.234

996

25

997

EENGEED

0.048

gad Rig, vam Rig, sergr Rig /
Rig / o i o &t 9a1 / 3R
ﬁgwﬁg TR, YuTd Rig,
7y Rig / afthar Rig

997
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998

0.003

eIRiE, TTURIg, S8R 18 / 9
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998
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999
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999
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28

2410

WRBRT (RPR)
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JRES TIHR
2410

29

2413

IRBR] (RPR)

CRREIRE

0.175

JTRGS TRHR
2413

30

2414

IRDHRI (@RDR))

CEREILG!

0.217

JRES TIHR
2414

31

2532

IRHRI (@RDR))

CEREILG!
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JRES TIHR
2532

32

2541
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0.002

ol R / Shfd
2541

33

2542

IRDHR] (ERDRY)

0.018

JRES TIHR
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34
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it (i
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EENGEED
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IRBRT (RPR)
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FTRRGS TRDR
2556

38
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0.327

IIRES TRHR
2558
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it (i

0.08
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0.024

FTRRGS TRDR
2564 KH
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10

IRBRT (RPRI)

CEREILG!

0.12

JIRES TRIHR
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43

102.

IRBR] (RPR)

CRREIRE
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FTRRGS TIHR
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44

IRBR] (RPR)

0.007

FTRRGS TIDR
;

45

WRBRT (RPR)
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JRES TIHR
8

46

IRBR] (RPR)

CRREIRE
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FTRRGS TIHR
9
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47

1064

IRHRI (@RDR))

0.207

JRES TIHR
1064

AT 1 19: I TR

TTd BT AT: gHe (STSaTdn)

48

1487 1.

REIGEED

0.014

SITRTA / A1Y A I X,
%WWWWWW

1487 M

49

388 T

EENGEED

0.009

T ¢dl / HHA $AR HAGIY
Rig / . Tame Rig W=ikm /
TART 1Rd Rig UaR g WeR Rig
UaR 3 O3 . e 3 qot
Ul . IR o soaa Rig
RUSIR g Ae=aRis / MuTd Rig
T ot/ SAaRTER T dt /

SR fawraTa ﬁl?s’/ WA
Rig R TRIG / QREBIGY YUY

g Mdd / qoild ﬁl‘s’ Rldd

50

388 T,

it (i

0.001

51

388 fa,

EENGEED

0.001

HIId / X ﬁl_s' NERY / <ck[H

T AR / IR Rig AR

388 M

52

394

BEEGED

0.003

NG, IRE, A,
Wﬁlﬁ/wﬁlﬁ

53

398 @

BEEGE

0.002

WWW
GIiRig / Taaiie

398 K

54

399

it (i

I3 9 § 3

0.001

U J1dd Ui Uaiy AR Add
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399 M

55

399 A,

BEEGE

0.001

g1 digH / 0T g deH
ST ¢dl / . 3RNP HHR
399 M

56
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BEEGE

0.001

R 314 / fa g $uR
399 M

57

400 &

EENGEED

0.002

HOR / W@, a4 Rig
400 K

58

403 T

BEEGE

0.001

e udl IR Rig
403 M

59

403 9.

EENGED

0.001

YTl SIRT / GRRIEG SRl
403 M

60

404

REIGEED

0.002

SE, TS, Py,
GISRig / TATaRis

404

61

405 &

BEEGE

I3 3 5 9 3

0.003

USRI / W. fav= Rig tHeman/ @.
fav= Rig

405 K

62

406

E!

0.008

fIor PAR, 31 HHR, T HHR,
fawra gamor W@, R Rig @
Jad=l gdl gelt W, 15 Rig

406

63

407

0.006

foTd HHR, 3&d HHR, U HAR,
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407

64

408

EENGEED

E!

0.013

YD / TSI I FeRTH
408
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it (i

E!

0.004
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PUR, TAT HHR ATV TR e,
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411

0.002
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427 b
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428 K
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EENGED
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71

548 &

BEEGE

0.006
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548 K

72
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IRDHRI (@RDR))

0.004
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EENGEED
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AIhagIGR / TATGIGR o< T,
YRAR W, A ST, ERT @ /@




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

RO g UeHT / W, [RUT Rig aks
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% IIgR WISl WAl Uell WIS
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80
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EEHGEIN
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U Rig UeHT / W, [RUT Rig A
G, G T, B WAl P
I §8IgR d WIS T Uel W.as

559 KH
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561

RPR (RBRY)

SO}

0.004

JTRGS TRDR
561

82

562

IRHRI (@RDR))

0.002

JRES TIHR
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83

564 H

it (i

0.007

SRR / UgaRig AeRig /
UiqaRie ded <ot uat o Rig
QT / AexH

564 M

84

581

0.005

v Rig, 3 Rig, srafeem,

aeure Rig/ SRAR Rig fawar a4t
Ut T4, H1d g, R =i, g
T, ST XMl GERT0T 4. YT Rig
581

85

582 &

0.002

g g, WH Rig, drafeer,
JoruTet Rig SIR™R Rig e T
Ul 1. Hig Rig, A1 =i, gl
<1, ST XM R0 4. YT Rig
582 K

86

5829

EENGEED

0.001

UHERIGR / TT&delgR HiFT ¢dl /
PECH

582 KH

87

583

BEEGE

0.002

S Rig, T §8TgR, fad 981Gy,
URUT {8 / 3R §gTgR fasuy umar g
R Rig

583

88

584

0.005

S Rig, T §81gR, fad 981Gy,
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89  ||585 BERGE Cakl 0.001|[Xfaws =i, famT =mwf, Srar =T/
. ARG Rl
585

90 586 0 |[fFsit (i) Cak| 0.003|[T 981G, XY dgTgR, XMl adl /
G SgIgR HIAERT ¢dl et Tt
R ST 981gR / BidRH

586 M

91 At EEINE ) Cail 0.003([¢deBIgR / AREEIGR 3ER g U1
U= {1 987G JUdgIgR / JAdsIgy
587 M

92 seg fy ||t (Feh)

E!

0.002|[faHaT &t Uett W, HIRM I Rig
HIR™

/
588 M

93 589 BENGED Cak| 0.001([5H® Rig, T& F8TgR, fad F8Igy,
R0 g / 3R §81gR AGHUR G
ﬁawmﬂﬁ%/ﬁaw

=il / UH F8TgR
589

94 503 1 |[fF¥oft (i) Cail 0.002([PIHIBIGR / TAdEIGR UaH], Ioi=
N, YRAR T, I S, GRT G
/ . RUIRIE PR, SHIDT]

Gd T, s, TG @ G0

. @ﬂaﬂmalﬂmwﬁu?—ﬁw
QHERIGY

593 M

95 593 . (S (i) cakl 0.011|[PIHAGIGR / STdGIGR UGHT, o=

96 594 BEIEGED cabl 0.002([®IHIBIGR / TAdEIGR UaH], Ioi=
T, YRAR T, A S, GRT G
/ . RUIRIE PR, SHFDTY]

Gd T, Tibs, Mg @ G0

. @ﬂaﬁ:@?alﬂm@sﬁqc—rﬁw
AHEEIGR
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97  |609F® St (o) Cail 0.001|[HIS UaR g == g Uar
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98

609 &,

BEEGED

P

0.001

3T UdR U . e Rig
609 K

99

609 &.

EENGED

P
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S Rig, 7S UaR / W@, o5
Rig Huar ¢dl / . Y= Rig
RIITARIG / AESRig -IRel dR
T o R dR R Rig @™
/ TARR Rig

609 K

100

6099

EENGEED

)

0.001

gk Rig g7 digs Rig

609 KH

101

609 4,

EENGEED

)

0.001

Y=g / Tgsiig

609 KH
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ATH: TABIeS 1. &. STd

102

33

REIGEED

0.002

Ped-d Rig / godt I R §8IeR,
RERRAEEERRYANKNIN

T G- A 4. Y §8Ig 9 I
U el . 19 981G U= UdR
3 o5 Rig UaR H-eT Gt Uelt

ga%ﬁﬁﬂﬁ’s’aﬁqﬂﬁl'sgﬁﬁ?
CRMEIECIEISIRIHRC

NEERIPRI]
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3510

0.001

R J81gR, B 98I, o 9gTgr /
ERT ATe 78 O 47 . i 98TeR
d I Y Uedl W. H1T §81gR [Afa=
o1 G Yt Rig 9 3soha Uell .
e g HH UTuST Uelt 3R .
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35 M
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0.001

TR §8IgY, B §8Igy, o 98g]
/BRI AT 3o G- 4 4. Hie
T8IgY d 3N1 U Udil . HiH §8TgR
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Uil . i g

36 M
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EENGEED

E!
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Ha Rig / ca1

38 M
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EENGED

E!
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W Rig

38 M




[T &% 3(ii)]

HILT T TSIA . AHTYTL

11
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38 M
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38 M
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3 AT T Ul . e U
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112|635  |[fsit (@St ) 3PN 0.014||0R0T / T<d
635 K

113|636 BERGE Cab] 0.005||PACIURIE / THARE
636

114  |637 EEIEGEEID Cakl 0.005([HETHR / LR
637

115 [638@ |[fAsh (ol ) 3P 0.002|[&cTa=d Rig, peiaiy Rig / . g
Rig =nf~i ¢dt / . g Rig
638 KH

116 |e49 @  |fsit (i) 3BT 0.012|[Yd101 $UR, 3Rfd< HHAR G0
W IRGER Rig UG ¢dl gt
9. IGR g
649 K

117|653 EERGED Cab] 0.006|[3MfSaT / e IS Y 8 T / gruft
RI&hT AT BT
653

118 ||654 EERGED Cab] 0.013|[@NfSan / e Ao 3 8 Y / gruft
RI&fhT AT HHT
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119 (6729 |WRAR @SR |[@fT 0.047|[STRIEE TRPR
672 KH

120 [673F |WROR @SR |[GFT 0.014|[STRRES THR
673 K

121 |673@ st (s Cakl 0.012|[JaRM / dRRIE IO HHAR G
i1 g, faneeat udl wraRis
673 KH

i %1 A fagR ufim

122 (43T |WReR RERD)  ||ART Sa@ 0029l STet fagga uRATSHgSIdeA
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goldieIe
123 |47 WRHRT (RPRY) ([t s 0.025|[ml STdt fagga uRASH—gSIdeA
fagqgd INIEES]
BRI 4/7
gordiTe
124 |la4 ol (Foh) Edkl 0.002||4Tere, W<, TRERRE, 77 R,
g1 Rig / IRRig wmaa g3
=URig
44
125  |[784 TRGRI (ARPRY) | oTed 0.01|[carf o faggd uRaSHgSid
faggd fafics
BIRUISEI] 784
goidieed
126 ||786 TRBRT (FRBRY)  ||3rarct 0.003|[STRRES TRHR
786
127 ||8486/18 |[TRBRI (FRBRN) || ST 0.005|[TE STet faggd uRATSHSdeA
o faggd ferfircs
GRS 8486/18 M
goidiee
[wTid 1 A1 fAFER Re
128 (1055  |TRORI FRORD)  ||ARIT Sd 0.004|[cm=l! STet fagga aRaISHT gotate
faqgd fefics
GRS 1055
gordiTe
129 [[1065  |SRPRI @RBRI) |[cATE ot 0.003|[caTel! STet faggd uRATSHT gotdie
faqgd INIEES]
BRI 1065
REEIEI
130 (1066  |TRORI (RORD)  ||ARIT A 0.001|[cami! STet fagga uRkaiSHT gotate
faqgd fefics
BRIl 1066
goldige
131 (1076  |ROR FRORD)  ||ARIT Sd 0.013|[cam! STet faggd uRATSHT gotdie
faqgd INIEES]
GRS 1076
REEIGI
132 (1078  |RORI FRORD)  ||ARI Sd 0.002| [Tl STet faggd uRATSHT gotdte
faqgd INIEES]
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ESEIGIS]
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GRS 1248 M
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ESEIGIS]
141 1274 | ROR FRORD)  ||ARd Sd 0.008|[cTe! STet faggd uRATSHT gotdie
faqgd INIEES]
BRI 1274
EECILGIG]
142|743t ([l (S cakl 0.001([7 g, Syl Rig / H10 vedror Rig
/ forer g Rk Rig g dom
gt a0 . 7Y Rig 3 s@dl
2t Ul . 7Y Rig o &F dmR
el W9.9d1Y R dR, 301 $UR,
thay Rig IR T . va Rig
AR, gfadr R T @ A Rig
AR fa7g $UR, JEura R o
ANTEG, HiUd, giad $UR T
. gHTY R T St ¢dt Ul .
guTy g
743 M
143|744y (ST (S Cakl 0.003|[3 g, Sy Rig / BT Hemor Rig
/ foer g Repax g 3o dpr
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gRitel G101 W, 0y Rig 9 oot
2t Ul . A Rig om 3F AR
Uel T.9d1Y Rig R, 3RS0 HR,
i Rig AR g0 W yam Rig
AR, Fiddr AR T @ uam Rig
AR o9 $UR, gEurd Rig g
. gUTY Rig T S8t adt Oell .
Uy Rig
744 M
144 |745f8 (ST (S Cakl 0.002|[3 g, Se Rig / BT Hedmor Rig
/ 1R RIE Rieha? Rfe G <o
TR0 %6, O g 9 99wt
2t Ul . 7Y Rig o 3F AR
Udl W.Ud1Y Rg dFR, 3RS0 HHR,
thay Rig dR T . va Rig
AR, Tfddl TR P T uam Rig
AR {999 $UR, gEure Rig g
ATTa, , AR AT
. gUTY R T St gat Uil .
g g
745 M
145 |747 WRHRT (ARPRY) ([t s 0.002|[cmi! STet fagga uRkaiSHT gotate
faqgd INIEES]
BRIl 747
ESEIGIS]
146  ||749 IRBRI (RDRY) ([T &el 0.004|[mel STet faggd uRATSHT gotdie
fagga faftics
BIEEISEI] 749
REEIEI
147 ||750 WRBRI (RDRY) ([T &ed 0.003|[caTel Siet faggd uRATSHT gotdie
faqgd INIEES]
GRS 750
ESEIGIS]
148  |751 PRI (ARPRY) ([t o 0.005 ([Tt STat fagga uRareHT goidigT
faqgd fafics
GRS 751
ESEIGIS]
149  |752 WRHRT (RPRY) ([t s 0.004|[ml! STet faggd uRATSHT gotdte
fagga faftics
BIECISRI] 752
REEIGINY
150 ||754 IRDBRI (RBR) ([Tt &e 0.002||cTER ST faggd uRadIeHI goidiea
faggd fafics

754
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ESELGIS]

151 ||757 WRHRT (RPRY) ([t s 0.006|[TH STet faggd aRATSHT gotate
BRI 757
ESEIEIS]

152 764 T80 | RN RORD)  ||ARIT 5@ 0.01|[caT=it ST faggd ufRarsHT gordied
faggd fafics
BRIl 764 M
REEIEINY

153|773 f8 (st (s Cabl 0.002|[¢t Y Rig / fbeH Rig R Rig
R R, geiia T . 7u R
d Sl ¢dl Udl! . 09 Rig g
33 AR Ul 9.5y Rig ae,
3EU HUR, Wiad Rig aR o
.9 Rig deR, fadr deR gt
a.ud Rig AR a7 $AR,
gfrd FHR 10T W, JHTY Rig
(@) T I ¢dl Iet T, GHTY
Rig @Y
773 M

154 (774 IRBRI (RDRY) ([T Sel 0.002|[camel! Siet faggd uRATSHT gotdie

fagga NIEES]
BIEUISEI] 774
REEIEI
155 |75 WRHRT (ARPRY) ([t sid 0.001|[cmi! STet fagga uRkaiSHT gotate
faqgd fefics
BRIl 775
ESEIGIS]

156 |[779f8 |l @@t Cakl 0.004|[3 g, e Rig / S0 Heamor Rig
/ T g Riep-a Rig 3 diopd
gitel G &, 7Y R 7 sl
24t Ul . 7Y Rig o 38 AR
Udll 4. Ja] Rig R, 301
FHUR, Way Rig deR g
Ta.yamy Rig e, afdar dieR gt
a.udy Rig AR a7 $UR,
gford $HR 01 . JHTY Rig @
Tt odl Ieit W, gHTY Rig
779 M

157|818 IEEIREED Eghl 0.005|(F1 Rig, Sy Rig / w10 w0l Rig
/ T Rig Ryev=ar Rig g3 Sty
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gRitel G101 W, 0y Rig 9 oot
34! Ul . 7Y Rig o o8 AR
Uel . Uarg Rig R, 3R

FAR, Uiqd Rig deR g @,

158 [|819 WRHRT (RPRY) ([t s 0.006|[cTH STet faggd aRATSHT gotate

BRIl 819
goidiee
159 ||8486/199|TRGRI (FRBRI) || ST 0.04|[cATt ST faggd uRarsHT gordied
o faggd ferfircs
GRS 8486/199 M

160  ||8486/201|TRSRI (FRPRN) || STd 0.008|[cT! STet fagga aRRATSHT gotate

It faqgd
LEBISE] 8486/201 M

Total|  6.473|

[FT. &. NH-123-UR-2017-18-535/3D]
g srHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th June, 2026

S.0. 2901(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3430(E) Dated:25/07/2025, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of (widening/two lane with paved shoulder etc.), maintenance,
management and operation of NH123(507) in the stretch of land from Km. 11.700 to Km. 40.500 in the district of
Dehradun in the State of Uttarakhand.

And whereas the substance of the said notification has been published in “The Times of India” dated
01/08/2025, “Amar Ujala” dated 01/08/2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH123(507) in the
stretch of land from Km. 11.700 to Km. 40.500 in the district of Dehradun in the State of Uttarakhand

State: UTTARAKHAND

District: DEHRADUN

SL Survey/Plot Type of Land Nature of Area|| Name of Land Owner/Interested Person
No. Number Land (in
Hectares)
1 2 3 4 5 6

Taluk: Kalsi

Village: Lakhwar

1 3265 Government Forest 0.266||Uttarakhand Government
3265

2 3266 Government Forest 0.277||Uttarakhand Government
3266

3 3268 Government Forest 0.081||Uttarakhand Government
3268

4 3269 Government Forest 0.224{|Uttarakhand Government
3269

5 3494 Government Forest 0.464||Uttarakhand Government
3494

Village: Dindal

6 102 Private Agriculture 0.02||Kali Ram, Dharam Singh, Santram, Roop
Singh / Rama Singh
102

7 103 Government UJVNL 0.009||Vyasi Hydroelectric Project /UIVNL

Dehradun Dehradun

103

8 113 Government UJVNL 0.024||Vyasi Hydroelectric Project /UIVNL

Dehradun Dehradun

113

9 114 Government Canal 0.001{|Uttarakhand Government
114

10 ({117 Private Agriculture 0.013|[Sardar Singh, Kumpal Singh, Rajpal Singh,
Jasvir Singh, Rampal Singh, Vicky/Arjun
Singh, Santo Devi / Surat Singh Heera
Singh, Amit Tomar /Sansar Singh Prabha
Devi / Sansa Singh Anoop Singh Tomar,
Sachin Tomar sons Kishan Singh, Bijo
Devi wife of Kishan Singh
117

11 ||147 Government Barren 0.01||Uttarakhand Government
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147

12

937

Government

Barren

0.37

Uttarakhand Government
937

13

99

Private

Agriculture

0.003

Kali Ram, Dharam Singh, Santram, Roop
Singh / Rama Singh
99

Village: Bihar

14

1002

Government

Van Panchayat

0.084

Uttarakhand Government
1002

15

1003

Government

Van Panchayat

0.164

Uttarakhand Government
1003

16

1175

Government

Van Panchayat

0.14

Uttarakhand Government
1175

17

1176

Government

Van Panchayat

0.07

Uttarakhand Government
1176

18

1177

Government

Van Panchayat

0.103

Uttarakhand Government
1177

19

913

Government

Van Panchayat

0.042

Uttarakhand Government
913

20

919

Government

Van Panchayat

0.126

Uttarakhand Government
919

21

931

Government

Nali

0.005

Uttarakhand Government
931

22

932

Government

Barren

0.058

Uttarakhand Government
932

23

995

Government

Van Panchayat

0.386

Uttarakhand Government
995

24

996

Government

Van Panchayat

0.234

Uttarakhand Government
996

25

997

Private

Agriculture

0.048

Sabal Singh, Pratap Singh, Bahadur Singh /
Chaitu Surender Singh, Avtar Singh,
Shoorveer singh / Amar Singh Bamo Devi
Bewa / Amar Singh Puran Singh, Santram,
Bhupal Singh, Hriday Singh / Barfia Singh
997

26

998

Private

Agriculture

0.003

Sabal Singh, Pratap Singh, Bahadur Singh /
Chaitu Surender Singh, Avtar Singh,
Shoorveer singh / Amar Singh Bamo Devi
Bewa / Amar Singh Puran Singh, Santram,
Bhupal Singh, Hriday Singh / Barfia Singh
998

27

999

Private

Agriculture

0.018

Sabal Singh, Pratap Singh, Bahadur Singh /
Chaitu Surender Singh, Avtar Singh,
Shoorveer singh / Amar Singh Bamo Devi
Bewa / Amar Singh Nagchand / Kadia
Surjan Singh/ Chaitu

999

Village: Dhanpau
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28

2410

Government

Van Panchayat

0.092

Uttarakhand Government
2410

29

2413

Government

Van Panchayat

0.175

Uttarakhand Government
2413

30

2414

Government

Van Panchayat

0.217

Uttarakhand Government
2414

31

2532

Government

Van Panchayat

0.324

Uttarakhand Government
2532

32

2541

Private

Agriculture

0.002

Dali, Budhram / Jyoti
2541

33

2542

Government

Barren

0.018

Uttarakhand Government
2542

34

2543

Private

Agriculture

0.005

Diwan Singh, Bhagat Singh, Mahavir
Singh, Pratap Singh, Narender Singh /
Amar Singh

2543

35

2544

Private

Agriculture

0.01

Diwan Singh, Bhagat Singh, Mahavir
Singh, Pratap Singh, Narender Singh /
Amar Singh

2544

36

2548

Private

Agriculture

0.033

Bharat Singh / Khadak Singh Prabha /
Bharat Singh
2548

37

2556

Government

Van Panchayat

0.517

Uttarakhand Government
2556

38

2558

Government

Van Panchayat

0.327

Uttarakhand Government
2558

39

2559

Private

Agriculture

0.08

Narayan Singh / Nanda Singh Naveen
Tomar, Praveen Tomar, sons Narayan
Singh Tomar

2559

40

2564 KH

Government

Barren

0.024

Uttarakhand Government
2564 KH

41

2570

Government

UJVNL
Dehradun

0.02

Lakhwad Multipurpose Project / UITVNL.
Dehradun
2570

Village: Lohari (Lakhwar)

42

10

Government

Van Panchayat

0.12

Uttarakhand Government
10

43

102.

Government

Van Panchayat

0.105

Uttarakhand Government
102

44

Government

Nala

0.007

Uttarakhand Government
7

45

Government

Van Panchayat

0.176

Uttarakhand Government
8

46

Government

Van Panchayat

0.109

Uttarakhand Government
9
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Village: Cunhau

47 1064 Government Barren 0.207||Uttarakhand Government
1064

Taluk: Vikas Nagar

Village: Dumet (Badwala)

48 (1487 M. Private Agriculture 0.014|{Jeetram / Madhu, Layak Ram Sharma,
Roopram Sharma, Bishan Datt Sons of
Guman Singh

1487 M

49 |[388 M Private Agriculture 0.009|[Kanta Devi / Kamlesh Kumar Kuldeep
Singh / Late Gulab Singh Khushiram /
Munnaram Bharat Singh Panwar son of
Sardar Singh Panwar Aryan son of Late
Girishchander and Pushpa wife of Late
Girish Chander Balwant Singh / Ranjour
Singh Mahender Singh / Gopal Singh
Meena Devi / Balbahadur Rupa Devi /
Balbahadur Vijaypal Singh / Bhagwan
Singh Siddh Bahadur / Sher Bahadur
Subhash Chand Rawat / Manjeet Singh
Rawat Tilbahadur / Sitaram Kantidevi wife
of Tikam Singh daughter of Janak Singh
388 M

50 [|388 M, Private Agriculture 0.001|[{Amit Tomar / Ramesh Chand Tomar
388 M

51 ||388 M. Private Non 0.001|[Komal / Sundar Singh Rakesh / Santram
Agriculture Sandeep Tomar / Sansar Singh Tomar
388 M

52 |[394 Private Agriculture 0.003|[Inder Singh, Ramesh Chand, Kuldeep,
Surender Singh / Gulav Singh
394

53 ]398 K Private Agriculture 0.002|[Inder Singh, Ramesh Chand, Kuldeep,
Surender Singh / Gulav Singh
398K

54 |[399 M Private Agriculture 0.001|[Poonat Rawat wife of Pradeep Kumar
Rawat
399 M

55 {399 M, Private Agriculture 0.001|{Neha Chauhan / Randeep Singh Chauhan
Damyanti Devi / Late Ashok Kumar
399 M

56 |[399 M. Private Agriculture 0.001||Rekha Rawal / Vinod Kumar
399 M

57 [|400 K Private Agriculture 0.002||Satyapal Singh, Vinod Kumar, Lalit Kumar
/ Late Ratan Singh
400 K

58 |[403 M Private Non 0.001|[Divya wife of Narayan Singh
Agriculture 403 M

59 |[403 M. Private Agriculture 0.001||Bhagwanti Joshi / Suresh Chand Joshi
403 M

60 ||404 Private Agriculture 0.002{|Inder Singh, Ramesh Chand, Kuldeep,
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Surender Singh / Gulab Singh
404

61

405 K

Private

Agriculture

0.003

Jitender Singh Bhandari, Yogender Singh
Bhandari / Late Virender Singh Prembala /
Late Virender Singh

405 K

62

406

Private

Agriculture

0.008

Vijay Kumar, Akshay Kumar, Pravesh
Kumar, Viplav sons Late. Narender Singh
and Balwanti Devi wife Late. Narender
Singh

4006

63

407

Private

Agriculture

0.006

Vijay Kumar, Akshay Kumar, Pravesh
Kumar, Viplav sons Late. Narender Singh
and Balwanti Devi wife Late. Narender
Singh

407

64

408

Private

Agriculture

0.013

Omprakash / Ranjeet Urf Santram
408

65

410

Private

Agriculture

0.004

Rani Devi wife of late Raghuveer Singh
and Deepak Kumar, Hemant Kumar sons of]
Raghuveer Singh, Roop Singh son of late
Jyoti, Rishabh son of late Rampal

410

66

411

Private

Agriculture

0.002

Diwakar Pundir, Dushyant Pundir, Deven
Pundir, Devesh Pundir sons late. Devraj
Singh Pundir and Damayanti Kumari wife
Late. Devraj Singh Pundir

411

67

427K

Private

Agriculture

0.001

Diwakar Pundir, Dushyant Pundir, Deven
Pundir, Devesh Pundir sons late. Devraj
Singh Pundir and Damayanti Kumaris wife
Late. Devraj Singh Pundir

427 K

68

428 K

Private

Agriculture

0.002

Gudad / Mangal Rohit Pundir son of Rajpal
Pundir
428 K

69

444

Private

Agriculture

0.001

Mayaram / Tosuram
444

70

445

Private

Agriculture

0.004

Dilochand, Sukhdei / Ramswaroop Kalam
Singh, Ram Singh sons Shyam Singh,
Nirmala wife of late Shyam Singh Puran
Singh, Jeevan Singh, Rupa Devi/ Chandu
Kiran Devi wife of Puran Singh

445

71

548 K

Private

Agriculture

0.006

Damayanti Devi / Late. Ashok Kumar
548 K

72

549

Government

Barren

0.004

Uttarakhand Government
549

73

552

Private

Agriculture

0.012

Sunil paal Singh Rawat, Subodh Rawat,
Usha Devi / Late Dhyan Singh

552
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74

553

Private

Agriculture

0.003

Damayanti Devi / Late. Ashok Kumar
Gabarsingh Negi / Pratap Singh
Deepchand, Neetaram, Ravinder, Munni
Devi / Late Kriparam

553

75

554

Private

Agriculture

0.009

Damayanti Devi / Late. Ashok Kumar Bal
bahadur Thapa / Karan bahadur Thapa
Rama Negi / Harender Singh Negi

554

76

556

Private

Agriculture

0.002

Lokbahadur / Balbahadur Rajender Khatri,
Shoorveer Khatri, Chetan Khatri, Heera
Khatri / Late. Pooran Singh Padma / Late.
Pooran Singh Yogender Khatri, Devender
Khatri, Harish Khatri, sons late. Chander
Bahadur Saroj Khatri wife Late. Chander
Bahadur

556

71

557

Private

Agriculture

0.005

Lokbahadur / Balbahadur Rajender Khatri,
Shoorveer Khatri, Chetan Khatri, Heera
Khatri / Late. Pooran Singh Padma / Late.
Pooran Singh Yogender Khatri, Devender
Khatri, Harish Khatri, sons late. Chander
Bahadur Saroj Khatri wife Late. Chander
Bahadur Devender / Bhim Singh Kundan
Singh Budathoki / Ramlal Budathoki

557

78

558

Private

Agriculture

0.002

Lokbahadur / Balbahadur Rajender Khatri,
Shoorveer Khatri, Chetan Khatri, Heera
Khatri / Late. Pooran Singh Padma / Late.
Pooran Singh Yogender Khatri, Devender
Khatri, Harish Khatri, sons late. Chander
Bahadur Saroj Khatri wife Late. Chander
Bahadur

558

79

559K

Private

Agriculture

0.007

Lok bahadur / Bal bahadur Rajender
Khatri, Shoorveer Khatri, Chetan Khatri,
Heera Khatri / Late. Pooran Singh Padma /
Late. Pooran Singh Yogender Khatri,
Devender Khatri, Harish Khatri, sons late.
Chander Bahadur and Saroj Khatri wife
Late. Chander Bahadur

559K

80

559 KH

Private

Agriculture

0.003

Lok bahadur / Bal bahadur Rajender
Khatri, Shoorveer Khatri, Chetan Khatri,
Heera Khatri / Late. Pooran Singh Padma /
Late. Pooran Singh Yogender Khatri,
Devender Khatri, Harish Khatri, sons late.
Chander Bahadur and Saroj Khatri wife
Late. Chander Bahadur

559 KH

81

561

Government

Barren

0.004

Uttarakhand Government
561

82

562

Government

Barren

0.002

Uttarakhand Government
562

83

564 M

Private

Agriculture

0.007

Beer Singh / Pahal Singh Madan Singh /
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Pritam Singh Lakshmi Devi wife of Dan
Singh Leela / Nandram
564 M

84

581

Private

Agriculture

0.005

Shyam Singh, Ram Singh, Balkishan,
Tejpal Singh Hoshi yaar Singh Vishla
Devi, wife of late Bhav Singh, Naresh
Sharma, Puneet Sharma, Anuj Sharma sons
of late Bhav Singh

581

85

582 K

Private

Agriculture

0.002

Shyam Singh, Ram Singh, Balkishan,
Tejpal Singh Hoshi yaar Singh Vishla
Devi, wife of late Bhav Singh, Naresh
Sharma, Puneet Sharma, Anuj Sharma,
sons of late Bhav Singh

582 K

86

582 KH

Private

Agriculture

0.001

Prem bahadur / Guru bahadur Meena Devi /
Prem Bahadur
582 KH

87

583

Private

Agriculture

0.002

Janak Singh, Mukh Bahadur, Dil Bahadur,
Puran Singh / Amar Bahadur Vishnu
Thapa, son of Nar Singh

583

88

584

Private

Agriculture

0.005

Janak Singh, Mukh Bahadur, Dil Bahadur,
Puran Singh / Amar Bahadur Kashiram son
of Ganga Singh Arjun Thapa son of Janak
Singh Thapa Mangal Singh son of Karan
Bahadur Vishnu Thapa son of Nar Singh
584

&9

585

Private

Agriculture

0.001

Ravinder Sharma, Vikas Sharma, Bala
Sharma / Late. Narayan Dutt Sharma
585

90

586 M

Private

Agriculture

0.003

Gyan Bahadur, Ram Bahadur, Ramo Devi /
Dal Bahadur Bhavisara Devi wife of Gopal
Singh Jung Bahadur / Kaviram

586 M

91

587 M

Private

Agriculture

0.003

Dev Bahadur / Veer Bahadur Amar Singh
Thapa son of Man Bahadur Mukh bahadur /
Tul bahadur

587 M

92

588 M

Private

Agriculture

0.002

Vimla Devi wife of late kaluram, Ratan
Singh / Sitaram
588 M

93

589

Private

Agriculture

0.001

Janak Singh, Mukh Bahadur, Dil Bahadur,
Puran Singh / Amar Bahadur Rajkumar /
Dil Bahadur Bhim Singh / Dil Bhadar
Shakuntala / Prem Bahadur

589

94

593 M

Private

Agriculture

0.002

Kokbahadur / Balbahadur Padma, Rajender
Khatri, Shoorveer Khatri, Chetan Khatri,
Heera Khatri / Late. Puran singh Keshar,
Omprakash, Devender Khatri, Laukender,
Govind Khatri, sons of Late. Khem
Bahadur and Meena Khatri wife Late.
Khem bahadur
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593 M

95

593 M.

Private

Agriculture

0.011

Kokbahadur / Balbahadur Padma, Rajender
Khatri, Shoorveer Khatri, Chetan Khatri,
Heera Khatri / Late. Puran singh Keshar,
Omprakash, Devender Khatri, Laukender,
Govind Khatri, sons of Late. Khem
Bahadur and Meena Khatri wife Late.
Khem bahadur

593 M

96

594

Private

Agriculture

0.002

Kokbahadur / Balbahadur Padma, Rajender
Khatri, Shoorveer Khatri, Chetan Khatri,
Heera Khatri / Late. Puran singh Keshar,
Omprakash, Devender Khatri, Laukender,
Govind Khatri, sons of Late. Khem
Bahadur and Meena Khatri wife Late.
Khem bahadur

594

97

609 K

Private

Agriculture

0.001

Manoj Panwar son of Surender Singh
Panwar
609 K

98

609 K,

Private

Agriculture

0.001

Ajay Panwar son of Surender Singh
Panwar
609 K

99

609 K.

Private

Agriculture

0.029

Jaideep Singh, Manoj Panwar / Late
Surender Singh Kamla Devi / Late
Surender Singh Yashpal Singh / Chauhar
Singh Neeraj Tomar son of Rajender Singh
Tomar Viraj Singh Chauhan / Shamsher
Singh

609 K

100

609 KH

Private

Agriculture

0.001

Sudhir Singh son of Chauhad Singh
609 KH

101

609 KH,

Private

Agriculture

0.001

Bhupender Singh / Chouhad Singh
609 KH

Village: Enfield Tea. Co. Jangal

102

33M

Private

Agriculture

0.002

Kulwant Singh / Tulsi Ram, Nar Bahadur,
Hari Bahadur, Chitra Bahadur / HiraLal,
Mayank Pun, son of late Bhim Bahadur and
Usha Pun, wife of late Bhim Bahadur,
Prashant Panwar, son of Rajender Singh
Panwar, Menka Khatri, wife of Vishnu
Khatri, Kul Bahadur, son of Dalbir, Nandi
Bisht, wife of Neeraj Bisht, daughter of
Man Bahadur, Yuvraj Singh, son of
Khadak Singh, Nar Bahadur, son of
Khadak Bahadur, Nima Lama, son of Puran
Lama, Nitin Thapa, daughter of Bhim
Singh and Inderkala, wife of late Bhim
Singh, Bal Singh, son of Prem Singh,
Kaman Singh, son of Sher Bahadur, Mrs.
Meena Shahi, wife of Rajkumar Shahi
33M

103

35M

Private

Agriculture

0.001

Nar Bahadur, Hari Bahadur, Chitar
Bahadur / Hira Lal Mayank Pun son of late.
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Bhim Bahadur and Usha Pun wife of late.
Bhim Bahadur Nitin Thapa daughter Bhim
Singh and Inderkala wife Late. Bhim Singh
Kamla Panda wife R.K. Panda

35M
104 |36 M Private Agriculture 0.001||{Nar Bahadur, Hari Bahadur, Chitar
Bahadur / HiralLal Mayank Pun son of late.
Bhim Bahadur and Usha Pun wife of late.
Bhim Bahadur Nitin Thapa daughter Bhim
Singh and Inderkala wife Late. Bhim Singh
36 M
105 ||38 M Private Agriculture 0.001|[Kunwar Singh / Tainya
38 M
106 (|38 M, Private Agriculture 0.001||Gautam Singh Rawat, Bhupender Singh
Rawat / Bhagwan Singh
38 M
107 (|38 M. Private Agriculture 0.001|[Kunwar Singh / Tainya
38 M
108 |38 M.. Private Agriculture 0.001|[Devi Singh / Teg Bahadur
38 M
109 (|38 M.... Private Agriculture 0.001|[Kamala daughter of Ram Prasad
38M
Village: KattaPathar
110 |(|634 Government Dhang 0.003||Uttarakhand Government
634
111 (|635GM Private Non 0.014{|Sandeep Kaushik son Somender Prakash
Agriculture Sharma and Maya Sharma wife Late.
Somender Prakash Sharma
635G M
112 |[635 K Private Non 0.014{|Puran / Sandal
Agriculture 635K
113 |[636 Private Agriculture 0.005|[Kuldeep Singh / Tumman Singh
636
114 (637 Private Agriculture 0.005|[Mahavir / Dhoomsingh
637
115 ({638 KH Private Non 0.002|[Balwant Singh, Kuldeep Singh / Late
Agriculture Tumman Singh Shanti Devi / Late
Tumman Singh
638 KH
116 (/649 K Private Non 0.012||Praveen Kumar, Arvind Kumar sons of late
Agriculture Sardar Singh and Shakuntala Devi wife of
late Sardar Singh
649 K
117 [|653 Private Agriculture 0.006|[Jhobia / Nakatu Raju age 8 years / Daani
protector mother Kammo
653
118 [|654 Private Agriculture 0.013|[{Jhobia / Nakatu Raju age 8 years / Daani

protector mother Kammo
654
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119 (672 KH Government Dhang 0.047|[Uttarakhand Government
672 KH
120 (673 K Government Dhang 0.014|[Uttarakhand Government
673 K
121 (673 KH Private Agriculture 0.012{|Tulsi ram / Veer singh Rajesh Kumar son
of Bhagat Singh, Vimla Devi wife of
Bhagat Singh
673 KH
Village: Binhar Paschim
122 ||4/3 M Government Vyasi Jal 0.029||Vyasi Hydroelectric Project UI'VN Limited
Vidyut 4/3 M
Pariyojana
UJVNL
123 |(4/7 Government Vyasi Jal 0.025||Vyasi Hydroelectric Project UI'VN Limited
Vidyut 4/7
Pariyojana
UJVNL
124 ||44 Private Agriculture 0.002{|Shrichand, Khemchand, Sardarsingh,
Munna Singh, Sinha Singh / Veersingh
Shyamlal son of Roopsingh
44
125 ||784 Government Vyasi Jal 0.01||Vyasi Hydroelectric Project UIVN Limited
Vidyut 784
Pariyojana
UJVNL
126 ||786 Government Populaction 0.003||Uttarakhand Government
786
127 |(8486/18 M Government Vyasi Jal 0.005||Vyasi Hydroelectric Project UIVN Limited
Vidyut 8486/18 M
Pariyojana
UJVNL
Village: Binhar Purab
128 ({1055 Government Vyasi Jal 0.004|[Vyasi Hydroelectric Project UI'VN Limited
Vidyut 1055
Pariyojana
UJVNL
129 |[1065 Government Vyasi Jal 0.003|[Vyasi Hydroelectric Project UJ'VN Limited
Vidyut 1065
Pariyojana
UJVNL
130 |[1066 Government Vyasi Jal 0.001|[Vyasi Hydroelectric Project UJ'VN Limited
Vidyut 1066
Pariyojana
UJVNL
131 ({1076 Government Vyasi Jal 0.013|[Vyasi Hydroelectric Project UJ'VN Limited
Vidyut 1076
Pariyojana
UJVNL
132 |[1078 Government Vyasi Jal 0.002|[Vyasi Hydroelectric Project UIVN Limited

Vidyut

1078
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Pariyojana
UJVNL
133 ({1083 M Government Populaction 0.009||Uttarakhand Government
1083 M
134 ({1087 M Government Vyasi Jal 0.03||Vyasi Hydroelectric Project UIVN Limited
Vidyut 1087 M
Pariyojana
UJVNL
135 ({1088 Government Vyasi Jal 0.001|[Vyasi Hydroelectric Project UI'VN Limited
Vidyut 1088
Pariyojana
UJVNL
136 |[1090 Government Vyasi Jal 0.007||Vyasi Hydroelectric Project UIVN Limited
Vidyut 1090
Pariyojana
UJVNL
137 |[1246 Government Vyasi Jal 0.009(|Vyasi Hydroelectric Project UIVN Limited
Vidyut 1246
Pariyojana
UJVNL
138 |[1247 Government Vyasi Jal 0.002(|Vyasi Hydroelectric Project UIVN Limited
Vidyut 1247
Pariyojana
UJVNL
139 ({1248 M Government Vyasi Jal 0.003||Vyasi Hydroelectric Project UJVN Limited
Vidyut 1248 M
Pariyojana
UJVNL
140 (|1249 Government Vyasi Jal 0.008||Vyasi Hydroelectric Project UJVN Limited
Vidyut 1249
Pariyojana
UJVNL
141 ({1274 Government Vyasi Jal 0.008||Vyasi Hydroelectric Project UJVN Limited
Vidyut 1274
Pariyojana
UJVNL
142 |[743 M Private Agriculture 0.001||Gyan Singh, Jodh Singh / Kanu Kalyan
Singh / Kishan Singh Sikandar Singh son
of Tikam Singh, Ramesh Singh, Suresh
Singh, Surendra Singh, Sushil sons of late
Megh Singh and Basanti Devi wife of late
Megh Singh, Am Dei Tomar wife of late
Pratap Singh Tomar, Arun Kumar, Pritam
Singh Tomar sons of late Pratap Singh
Tomar, Savita Tomar daughter of late
Pratap Singh Tomar, Vinay Kumar,
Sukhpal Singh sons of Nagchand, Kapil,
Suchit Kumar sons of late Subhash Singh
and Basanti Devi wife of late Subhash
Singh
743 M
143 ||744 M Private Agriculture 0.003||Gyan Singh, Jodh Singh / Kanu Kalyan

Singh / Kishan Singh Sikandar Singh son
of Tikam Singh, Ramesh Singh, Suresh




28

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Singh, Surendra Singh, Sushil sons of late
Megh Singh and Basanti Devi wife of late
Megh Singh, Am Dei Tomar wife of late
Pratap Singh Tomar, Arun Kumar, Pritam
Singh Tomar sons of late Pratap Singh
Tomar, Savita Tomar daughter of late
Pratap Singh Tomar, Vinay Kumar,
Sukhpal Singh sons of Nagchand, Kapil,
Suchit Kumar sons of late Subhash Singh
and Basanti Devi wife of late Subhash

Singh
744 M
144 (745 M Private Agriculture 0.002||Gyan Singh, Jodh Singh / Kanu Kalyan
Singh / Kishan Singh Sikandar Singh son
of Tikam Singh, Ramesh Singh, Suresh
Singh, Surendra Singh, Sushil sons of late
Megh Singh and Basanti Devi wife of late
Megh Singh, Am Dei Tomar wife of late
Pratap Singh Tomar, Arun Kumar, Pritam
Singh Tomar sons of late Pratap Singh
Tomar, Savita Tomar daughter of late
Pratap Singh Tomar, Vinay Kumar,
Sukhpal Singh sons of Nagchand, Kapil,
Suchit Kumar sons of late Subhash Singh
and Basanti Devi wife of late Subhash
Singh
745 M
145 ||747 Government Vyasi Jal 0.002|[Vyasi Hydroelectric Project UI'VN Limited
Vidyut 747
Pariyojana
UJVNL
146 ||749 Government Vyasi Jal 0.004|[Vyasi Hydroelectric Project UI'VN Limited
Vidyut 749
Pariyojana
UJVNL
147 ||750 Government Vyasi Jal 0.003||Vyasi Hydroelectric Project UJVN Limited
Vidyut 750
Pariyojana
UJVNL
148 ||751 Government Vyasi Jal 0.005||Vyasi Hydroelectric Project UJVN Limited
Vidyut 751
Pariyojana
UJVNL
149 |[752 Government Vyasi Jal 0.004||Vyasi Hydroelectric Project UIVN Limited
Vidyut 752
Pariyojana
UJVNL
150 |[754 Government Vyasi Jal 0.002||Vyasi Hydroelectric Project UI'VN Limited
Vidyut 754
Pariyojana
UJVNL
151 |[757 Government Vyasi Jal 0.006||Vyasi Hydroelectric Project UI'VN Limited
Vidyut 757
Pariyojana

UJVNL
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152

764 M

Government

Vyasi Jal
Vidyut
Pariyojana
UJVNL

0.01

Vyasi Hydroelectric Project UIVN Limited
764 M

153

773 M

Private

Agriculture

0.002

Tikam Singh / Kishan Singh , Sikandar
Singh (Son of Tikam Singh); Ramesh
Singh, Suresh Singh, Surendra Singh, and
Sushil (Sons of the late Megh Singh);
Basanti Devi (Wife of the late Megh
Singh), Am Dei Tomar (Wife of the late
Pratap Singh Tomar); Arun Kumar and
Pritam Singh Tomar (Sons of the late
Pratap Singh Tomar), Savita Tomar
(Daughter of the late Pratap Singh Tomar),
Vinay Kumar and Sukhpal Singh (Sons of
Nagchand); Kapil and Suchit Kumar (Sons
of the late Subhash Singh / Grandsons), and
Basanti Devi (Wife of the late Subhash
Singh/ Daughter-in-law).

773 M

154

774

Government

Vyasi Jal
Vidyut
Pariyojana
UJVNL

0.002

Vyasi Hydroelectric Project UIVN Limited
774

155

775

Government

Vyasi Jal
Vidyut
Pariyojana
UJVNL

0.001

Vyasi Hydroelectric Project UIVN Limited
775

156

7719 M

Private

Agriculture

0.004

Gyan Singh, Jodh Singh / Kanu Kalyan
Singh / Kishan Singh Sikandar Singh son
of Tikam Singh, Ramesh Singh, Suresh
Singh, Surendra Singh, Sushil sons of late
Megh Singh and Basanti Devi wife of late
Megh Singh, Am Dei Tomar wife of late
Pratap Singh Tomar, Arun Kumar, Pritam
Singh Tomar sons of late Pratap Singh
Tomar, Savita Tomar daughter of late
Pratap Singh Tomar, Vinay Kumar,
Sukhpal Singh sons of Nagchand, Kapil,
Suchit Kumar sons of late Subhash Singh
and Basanti Devi wife of late Subhash
Singh

779 M

157

818

Private

Agriculture

0.005

Gyan Singh, Jodh Singh / Kanu Kalyan
Singh / Kishan Singh Sikandar Singh son
of Tikam Singh, Ramesh Singh, Suresh
Singh, Surendra Singh, Sushil sons of late
Megh Singh and Basanti Devi wife of late
Megh Singh, Am Dei Tomar wife of late
Pratap Singh Tomar, Arun Kumar, Pritam
Singh Tomar sons of late Pratap Singh
Tomar, Savita Tomar daughter of late
Pratap Singh Tomar, Vinay Kumar,
Sukhpal Singh sons of Nagchand, Kapil,
Suchit Kumar sons of late Subhash Singh
and Basanti Devi wife of late Subhash
Singh

818
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158 {819 Government Vyasi Jal 0.006(|Vyasi Hydroelectric Project UIVN Limited
Vidyut 819
Pariyojana
UJVNL
159 ||8486/199 M Government Vyasi Jal 0.04{|Vyasi Hydroelectric Project UIVN Limited
Vidyut 8486/199 M
Pariyojana
UJVNL
160 ||8486/201 M Government Vyasi Jal 0.008|[Vyasi Hydroelectric Project UI'VN Limited
Vidyut 8486/201 M
Pariyojana
UJVNL
Total 6.473
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